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Question Hour. Yesterday, we had a new experiment and Shri Sukhendu Sekhar Ray
presided over Question Hour. He successfully conducted the proceedings.
...(Interruptions)...

SHRI JAIRAM RAMESH (Karnataka): We will miss you, Sir. ...(Interruptions)...

MR. CHAIRMAN: You will never miss me. | am there in my Chamber.
...(Interruptions)...

(MR. DEPUTY CHAIRMAN in the Chair.)

Need to formulate a comprehensive scheme to stop Child labour
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SHRI JOSE K. MANI (Kerala): Sir, | also associate myself with what the hon.
Member has said.
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1. ARHAT T S|
Need for Special Focus Status to States facing natural disasters

DR. SASMIT PATRA (Odisha): Mr. Deputy Chairman, Sir, | stand to demand
Special Focus Status for the States facing natural calamities. And, | will make a case

for it in my submission.

The United Nations Office for Disaster Risk Reduction, in its report Economic
Losses and Poverty Disasters, 1998-2017, states that India suffered an economic loss
of approximately 79.5 billion US dollars, which comes to around five lakh seventy
thousand crores of rupees, due to climate-related disasters in the last twenty years.

Sir, with reference to this, | would like to give a simple fact about Odisha in terms
of climate disasters as well. On August 6th, 2019, hon. Chief Minister, Shri Naveen
Patnaik ji, released a Damage Assessment Report on the cyclone Fani, which devasted
Odisha this year. The Report said that the total damage and loss was to the tune of
rupees twenty-four thousand crores, and the recovery needed rupees thirty thousand



